SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
BROAD VISION SYSTEMS INDIA PRIVATE LIMITED

1. | NAME OF CORPORATE PERSON BROAD VISION SYSTEMS INDIA PRIVATE
LIMITED

2. | DATE OF INCORPORATION OF

3. | AUTHORITY UNDER WHICH Registrar of Companies

CORPORATE PERSON IS
INCORPORATED / REGISTERED

4. | CORPORATE IDENTITY NUMBER / U72900KA2001PTC154669
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE PERSON

5. | ADDRESS OF THE REGISTERED UNIT F-4, FIRST FLOOR, SAMPURNA
OFFICE AND PRINCIPAL OFFICE (IF CHAMBERS, # 13, VASAVI TEMPLE STREET,
ANY) OF CORPORATE PERSON V.V. PURAM, BANGALORE 560004 KA IN

6. | LIQUIDATION COMMENCEMENT NOVEMBER 16, 2021
DATE OF CORPORATE PERSON

7. | NAME, ADDRESS, EMAIL ADDRESS, | NAME: SHILPA KIRAN GUDUDUR
TELEPHONE NUMBER AND THE ADDRESS: #K304, PURVA PANORAMA
REGISTRATION NUMBER OF THE | APARTMENTS, BANNERGHATTA MAIN ROAD,
LIQUIDATOR KALENA AGRAHARA, NEAR MEENAKSHI
TEMPLE, BENGALURU- 560076.

E-MAIL: KIRAN.SILPA@GMAIL.COM
TELEPHONE NUMBER: 09686511333
REGISTRATION NUMBER: IBBI/IPA-002/IP-
N00165/2017-18/10434

8. | LAST DATE FOR SUBMISSION OF DECEMBER 15, 2021
CLAIMS




Notice is hereby given that Broad Vision Systems India Private Limited has commenced
voluntary liquidation on November 16, 2021.

The stakeholders of Broad Vision Systems India Private Limited are hereby called upon
to submit a proof of their claims, on or before December 15, 2021, to the liquidator at -
the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic

means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator: Shilpa Kiran Gududur
Date and Place: November 24, 2021, Bangalore
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Affairs, says Goyal

OurBureau

New Delhi: Piyush Goyal, the minister
for commoree and industry, consumer
affairs, food and public distribution,

andtextiles, said the World Trade Orga-
nization (WTO} needs to reassess the OurBureau
way it hasbeen conducting its affair
certain countries New Delhi: Prime Minister Na-

the minister said the de'vclopcd ou\mr

riesshould domore and meet thelrobli-

gations such as provi clean and

zreen technology to achieve the SDGs

(sustainable development goals) and
hieve climate goals, and meet the ne-
sof billionsof people.

Tt think it’s so unfair! I can under-
stand a discussion on which countries
should be considered developing and
which should now be considered dev:

X the world should be open

balance sheet.

tively to bolster the

their balance sheets
“Indian banks are

imparting fresh energy to
treatment in their business practices
‘when they ave at levels of $6 (00 per
capita income and putting them on the
same benchmark as a country which
makes $60,000 or $80,000 per caplta Is
grossly unfair, So, 1 think the developed
world should look at their priorities”
said Goyal, while interacting during a
iancing Global Foot-

print: Indms Big Oppor-

reliant,” he said,

to understand that in India

set, itisjustan kdea,” he said.

most pow rmi];-nunt- |nd|anhanksare SU'E.IHE
ries in the world today enuughmmayama]o(
are concerned about g 3.
thegrowingdominan- | fOleinimpartingfresh
irandnon | ENergytoeconomy,for
givingabigpushand

rendra Modi Thursday exhort-
ed banks to support wealth and
job creators, and work proac-
tively to improve the country's

“Thisistimefor youtosupport
wealth creators and job cre:
atars, * he said, adding that it
was the need of the hour that
banks in [ndia worked proac-
‘wealth
sheetof the country” along with

strong
encugh to play a major role in
the
country’s economy, for giving a
big push and making India self-

Hesaid the banking sector has
it elof partng
was time for investing in ideas.
“It is time to support startups.
Startup is an ifdea, there is no as-

Q ON ENERGISING ECONOMY

making India self-reliant

Banks need toshed the culture
of being an approver and the
customer beingan applicant, he
said, and instead adopt the mod-

“Don’t wait for customers to
eome to banks. You have to go to
them,” he said, while assuring
‘bankers that he will “stand by
them Tike a wall” for every hon-
estdecisionthey take.

REFORMS STRENGTHENED PSBs
Modi further said the reforms
initiated by the government in
the banking seetor in the last
six-seven years had supported
the banking sector in every way,
due towhich the sector was ina
very strong position.

“We addressed the problem of
non-performing assets, recapi-

. ON NURSING INDUSTRY

We addressed problem
of NPAs, recapitalised
banks and increased
their strength. We
broughtreforms like
IBC&empowered DRT

talised banks and increased
their strength. We brought re-
formslike Insolvencyand Bank-
ruptey Code, reformed many
laws and empowered the Debt
Recovery Tribunal,” hesaid
The government will continue
to do reforms, he said, adding

PM Modi Nudges Banks to
Back Wealth, Job Creators

SUPPORTING BIG BANG IDEAS Banking sector must understand it's time to invest inideas; govt
usingall channels, including diplomatic ones, to bring back high-profile economic offenders: PM

thatthe steps taken in therecent
vears had created a strong capi-
tal base for the banks,

Banks had sufficient liquidity
andno backlog for provisioning
of bad loans, he said, while
pointing out that NPAs in PSBs
wereat thelowest in the pastfive
years, This had led to the up-
gradeof theoutlook for the Indi-
anbanks by internationalagen-
«cies, henoted

The PM asked banks to proac.
tively get invol inthe growth
story, while giving the example
of the Production Linked Incen-
tive(PLIyscheme.

BANK FRAUD

Modi said his government was
using all channels, including
diplomatic ones, to bring back
high-profile econemic offend-
ers, leaving them with no option
but toreturn to thecountry.

“In our attempt to bring back
fugitive (eeonomie offenders),
‘we relied on policies and law
and also used diplomatie chan-
nels. The message is very clear -
return to your country. We are
continuing these efforts” the
primeminister said.

He, however, did not name or
refer toany pmneulm'oﬁ‘cnder

India_has in recent times
stepped up efforts to extradite
high-profile_economic offend-
ers such az Vijay Mallyaand Ni-
rav Modi, wanted in connection
with bank frauds and money
launderingcases.

Remove Taxes For Now
0 Boost Consumption:

OurBureau

M2
&3

New Delhi Nobel laureate Abhi-
jit Banerjee Thursdeay suggested
that the Indiangovernmentlookat
temporarily removing taxes to bo-
ost consumption whichinturnwo-
uEtl benefit small scale enterpri-

Se

waklnhsmule\rem hebacked
his suggestion by arguing that
banks were not keen on lending to
small scale enterprises that have
taken the brunt of the fiseal im-
t from the Covid 18 pandemic.

'One of the ideas kicking around

legs’ and therefore arguing for the
requirement of having an emplo;
ment policy which can actually gi-
ve sustainable support on a long
term basis.

Banerjee also suggested exten-

no_Zis creating a momentum of sale, ding the Mahatma Gandhi Nati
© _Just remove sales tax temporardly  nal Rural Employment Guarantee
and have kind of a VAT window, scheme to150daysas an option,
¢o_candgetconsumptionupalittlebit,  stead of 100 days of wage employ-
O =Ithink,alotof thesesmallscaleen-  ment at present.
Zterprises, that'sthe only way were That would give an additional op-
Zallyhaveto helpthemistoinerease  portunity for o wage earner to
@ —themarket,” Banerjee said during  earnmoreand pay off debts, whily

at the same time giving impet
the smallscale industry.

“I think people will start spen-
i more and if they start
spending money, then the small
scale sector whichsitson the other
side of l]m[uanmcum\wul actu-
ally become wired,” hes

“The government s]\ould anno-

the sessionon bridging inequality
ln'\]:msl pandemic world,

Idon’t think the credit mecha-
nism “orks very well in India. In

The suggestion was in response to
a question on whether the govern:

E ~=ment can provide additional fiscal unce that under MNERGA, people
-suppmlmd:l fve consumption should have the aption of 150 days
however said that the idea can  if they think they won't

g—anl)' be implemented for ashort pe-
zriod of time, saying that ‘it'snot an
Zidea you can havewhich hasalot of

use it Inra:l t]m economy will
cover but people will feel confide:
to spend,” he noted.

US, China Look to Tap Emergency

Reserves as Oil Drops Below $80

Our Bureau

New Delhi: Oil prices dropped
below $80 a barrel on Thursday
as the US and China, the world’s
top two consumers, considered
releasmr:emen.en:\ reserves to
cooloff themarl

The US has ]npmtEdly asked
several consumers with strate-
gic reserves such as Japan, Ko-
rea and India to con! coor-
dinated release to influence oil
prices that are considered too
high for a sustained global eco-
nomicrecovery. High pricesare
triggering political backlash
for the Biden administration
and for governments in other
couniries.

The calls to ban the export of
crude from the US, the world's
largest producer and consumer

of oil, and release emergency
stock have gained sround after
producers’ cartel OPEC+ igno-
red calls from the US, India and
other countries to step upsuppli-

s,

China said on Thursday it was
releasingsomeoil from strategic
reserves, It didn't confirm if it
‘was being done in coordinati
with the US or other countries.

Other countries haven't said it
they were considering a coordi-
natedretease

ombergreport.
as 65.33 million tonnes of
strategic reserve, enough for

AMID SHORTAGE OF CONTAINERS

India Considers
Shipping Goods as
Break Bulk Cargo

Commerce dept has
sought info from industry
toready list of products
that can be exported
inbags or boxes

Kirtika.Suneja
@timesgroup.com

New Delhi: India is exploring
shipping goods as ‘break cargo’ to
tide over the container shortage
crisis, said officials.
Break bulk cargo is transported
in I.\ag\ or boxes and takes less spa-
s, thereby allowing more
mnspum.d. alding fas-

The commerce department has
sought Information from the In-
dustry on the tvpe of pac]m:mnbe
ing used for thelr eargn and s
ment weight to finalise the list nf
goods that can beexported as b
bulk eargo.

“Theideaistocreatea database of
all commodities which can be ex-
poried via priority berthingas re
ak bulk cargo in order to facilitate
faster export of suitable commodi-
ties,” said an official, who did not
wish tobe identified.

The solution is being considered
atatimewhenships'herthingtime
is morethanamonth in the USand
Burope.

Bulk and break bulk freights are
generally 25-30% lower than conta
Inerised cargo depending on the
trading areaof the vessel.

India, which Is aiming at clocking
8400 billion in Rmdsnxpur(s \]\(]\ls
finaneial y ipped
seworf msm 54b|1hon in the Aps
Octoberperiod,

“Not nntgr there a shortage of
containershut also of ships,”anin-
dustry representative
dition of anonymity, 1dd:ngm1l of

Out of the Box
Centre to create
database of goods to

be transported as @ @ @
break bulk cargo [l LR

Break bulk

In vessels

shipped in
bags, crates,
boxes in
break bulk

This will

cargo fo be
transported, : may be
aiding faste

Move key to
meet 2021-22
export target of
$400 bllllun

Prtnr\ly herming Imely I'nr
such ¢

safety of theeargo

A vessel with a capacity to carry
12,000 metric tonne load can carry
only 8,000 metric tonnes i loaded
with containerised cargo. Howe
ver, It can transport uj
metric tonnes if the cargo is in bre-
ak bulk form.

“Once both buyersand sellers ag-

. wag

to 1,000 =

a7

reeonthiskindof anarrangement =

after assuring safety of the cargo,
thiswill resalve the container issu

es to a large extent,” said the in- _8

dustry representative.
Toaddressthe problem of shorta
ge of containersfor exports, the go-

about ninedaysof pre-

national consumpuon. The go
vernment's recent decision to
commercialise half the capacity
hasreduced the reserves’ effecti-
veness

Strategic reserves are expected
to be used in caseof supply emer-
gencies in India as well a3 in ma-
nyother countries, and not to in-
fluence market prices, anofficial
said.

ReNew Energy Eyes
8.2 GW Ops Capacity

Mumbai: Nasdaq-listed ReNew Energy
Clobal has given a guidance of 8.2
gigawatts (GW) of operational capacity
by 2021-22 againstaround 6,315 MW
now. The renewable energy company’'s
net loss widened to984.9 crore in
HIFY22 fromz59.2 crore a year ago, it
said late Wednesday. Totalincome for
HIFY22 wasz3.81.9 crore, up 26% over
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Recnplents 0ut51de India

such dynamic QR code can-
not be used by the recipient
located outside India for
making payment to the
supplier,” the Board said,
modifying the present ru-
lesand conditionsof apply-
inzthe QR code.

The changes will be app-
licable to circular dated
June 321, 2021

The Board added that it
had received representa-

Our Bureau

=New Delhi: Invoices issl
P Zed by suppliers from India
="=to recipients located out-

~=side the country need not

Zearry the dynamic guick
B—=response (QR) code, as

=long as the payment recei-
ved is in Indian currency
or convertible foreign ox-
change and through pay-
ment modes approved
by the Reserve Bank of
India, the Central Bo-
ard of Indirect Ta:
d Customs (CBIC).
id in a circular Thurs-

The clarifieation was
&—issued by the Board after
=doubts wereraised by supp-
=liers on theapplicability of

GARMENT MANTRA
==t

GARMENT MANTRA LIFESTYLE LIMITED
(Formerly Known As Junctions Fabrics & Apparels Limited)
15, Murthy Plaza Gomplex, Kariya Gounder Street, Khaderpet,

Tiruppur-641601, Tamil Nadu, India. | GIN: L18101TZ2011PLC017586

CONSOLIDATED

PARTICULARS

01FY22(02FY22|H1FY22|02FY 22 (02 FY 21|{H1 FY 22 H1 FY 21

STANDALONE

garmentmantra.com

Amaunt in Rs. hn. (Except EPS)

PRICE MANTRA

THE FAMILY STORE
Ao | Evormea| Acxmcnes

164.69%

Total Revenue 210.47 | 686.17 | 905.64| 328.45| 236.34 | 444.67 | 387.24 PAT
PBT 1462 3916 | 5378 2217] 15.82] 33.10] 1002
PAT 10.70 | 28.56 | 39.34| 16.40| 10.79| 24.49| 13.31
[ EPs 107 284 | 382 183 176] 24| 247] EPS

Company Accounting

Tar tha quarter and year ended 30th Septembar, 2021 and issued unmadified raport tharean. These results ara svaitsbia on
AS) notified by the Ministry of Corporate Nlalrsuldﬂteabﬂveilrumll\ rasuﬂs have been prepared In accordance with Indian Accounting Standards as prescribed under Saction

& _-the QR code in ere
"Zthe place of supply was in
~=India but the recipient was

the
133 of the Campanies Act, 2013 read with Ruls 3 ot the Companies (Indian Acoounting Standards) Rules, 2015 and
30.08.2021 ara as per [ndian Ascounting Standards (Ind AS) 4. The current gaid up share capital of the company is Rs. Im SN,DGWA consists of 10,038,405 Equity Shares of Rs.10 each. 8, The Group is predominetly engaged in the business af

located outside India.
“Wherever an invoice is
issued to a recipient loca-
ted outside India, for supp-
Iy of services, for which the

; tions trom trade that in-
terpreted the existingrule
ta indicate that the QR co-
de would be needed for in-

6

selling

of fabrics, hasiery g

Il

1. The abave Consolidated & Standalone Financial Results have been reviewed by the Audit Committee and approved by the Baard of Dw:hurs amllr respective ir
vsite. 2, In 2

COMSOLIDATED

on ¥ 2021,

Auditors have carried out the audit

year Gompany

Amendment Rules, 2018, 3. The above consalidated financial resclts for the year ended

" of relaled services. Thus there are no separate repartable operating segments in accordanca with Ind AS 108 - Operating Segments. B. The Figures for the praviaus
periodiyasr hiava been regrouped/reclassified, wherever necessary to confirm to current period/year classification. 7. There are no Investars Complainis pending as on 30th September, 2021. 8. The Company has made the acquisitions of both of it's
‘subsidiaries o the third quarter of 2020:21 and hance comespanding figures bedore such period has not been require and provided.
ARBOUT COMPANY

Garment Mantra s 2 company mm on ulfling the

Popalation.

the company
It

exgel

p]:mﬂ of supply is in India,

per the provisions of
IGST Act 2017, and the pay-
Zment received by the
=supplier, in convertible fo-
reignexchangeor inIndian
rupees wherever permit-

volces where the payment
is received by the service
pmvmu located in India
n exchange,
but through othor modes
approved by RBL though
the service recipient is lo-
cated outside India and
place of supply of the ser-
vicelsinIndia

Firstly,

8-

be issued without ha-
dynamic QR code, as

iness of garment,

of

8 2 new Stores,

“Price Mantra’

s all

G 4 & &4

‘11.'6

in Coimbatore &
Heyveli through

Another store in
Sural & Increased ils|
presence In
Western India.

rience in the Textile indusiry for over 3 decades. Garment Mantra has 3 business divisions.

ituated in Tinspur “Knit City of India”. The company’s complete range consist about
5000 products and are mxjmymueu to mass customers, which constitute around 70% of damestic population. The company's products are avaitable: pan-India mmugn a vast networkc of wholesalers and disiributors: The company tays emphasis on
affordable cost of product without compromising on the qualty of the product. GMLL also has & retall chain named Price
«river &5 well a5 margin accretive for the Company, GMLL 2

ts ot prices. This unique mmk\lmrluhlml]urlrm
3cross the country and llw Imm mmmm ‘markets which will help the GMLL to source their products,

First ever ! “Exhibition
cum Sale’
in Delhi NCR

patform in BSE

‘CRISIL BB+/
Positive’
fram 'CRISIL BB/
Stable’.
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